OFFICE OF THE. DISTRICT & SESSIONS JUDGE (DEADPQU ARJERS): BELHI

| ' Sharma.
Qubjeets- Uthala [ Prayer Meeting in mewory of St WMadan Mobad ~..ha S

that Sh. Madan Mohan

5 Y e i al
Sharme, revered father of Sh. Gulshan Kumar, Ld. AS) (S(\umrﬁﬂb\) and mulerng

srandfather of Sh. Prashant Sharma, Ld. gCJ-cum-RC (Cénm‘) & Ms. Nareatd
s ggarwal Sharma, 1.d. SCI-cum-RC (New-Tethi), has left for s hcavenly abode.

With profound somow and grief this iv 10 inform

The Uthala / Prayer Meeting shall take place on 18.03.2019 (Monday)
hetween 04.00 pm 10 05.00 pm at Chaudhary Phaktawar Bhawan, scetor - 39,
Medanta Hospital Rnad,-Bhaktawar Chowk, Village Tharse, GGurugram, Haryana
(Exit 10 from NH-8).

(GAIENDER HIN
ADMINISTRATIVE C1 Vil
_ DEIHI

*# %M.aém:.{%.a:’a.mc.f(c:enml)fzow Dated, Delhi PO |15 S i

Copy forwarded for noeessary information and necessury action 104

: 1.4, Registrar General, Hi h Clonrl of Dethi, New Delhi. : ‘ pere
;. F{'}}: LL?i f)i%“trict & Scysions .%udges, West, North-East, Fast, South- West, New Delhl,
North-West, North, Shahdara, South & South-East, Delhi/New Dethi wulj ﬂ.'e rqguest o
ciroulate the same amongst all the Otficers of PHIS/DIS of their respective districts ,
3, The ld, Pringipal Judge, Family Couarts (F1Q#), Dwarka Courts Complex. Dwarks, New Dulhi
with request to cireulate this civcutar amongst afl the Judgss, Family Courts in their respective

districts, . )
4. 'The L. Principal Secretary (Law, Justice & Legisiative AfTairs), GNCTD, Delhi Sachivalys,
New Delhi o g . CE
5. The Ld. Chairperson. Delhi Judicial Academy, Scetore14, Dwarka, Now Delhi
6. Al the Judicial Officer, Contral District, Tis Hazari Courts, Delhi. '
7 The Ld. Officer Incharges. Pool Carut Central District, Tis Hazari Courls, Delhi.
T iy ) a0 1 % The L.d, Member Heoretary, Delhi State jegal Servicus Authority. Patiala House Coutts,
oled £-ov BT New Delhi
= 9. The PSta L. District & Sessions Judge (11Qs.). Delhi
|

0. Notice Boards/ all the Bar Associations at Tis Hazarl/ Patisla House/ Dwarlka /

6/ ; Rohini /Saket /KKD Courls, Delhi/New Delhi.
11. For uploading on LAYIRS,

g 12, For wploading on centralized website through LAYRRS.
;?%ﬁ"ﬂ" ») e
blozlia 0 Jenr £

. s ADMINISTRATIVE CIVIL JURGE CENTRAL
B v.w’“"“J DFLHI  \ : , }

ROHINI COUR'

o 3346 — B 378 Admn-1UCir/NortvRC/2019  Dated, Delhi, thei- ___1 6 l 3 2 [

Copy forwarded for information and necessary action to ;-

Al the Tudicial Officers. .DHJ-S/DJS. North District, Rohini Courts, Delhi.




